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From:
The Registrar General
High Court of Dethi,
New Delni
+ The District & Sessions Judge (HQ), Tis Hazari Courts Gomplex, Delni
2 The Digtrict & Seesions Judge (South), Saket Courts Complex, New Deihi.
3 The Pnncipal Judge (HQ), Family Courts, South-West, Dwarka, New Delni.
ey
New Delhi, datec. tne 10 May. 2019 v |
Subject: Nomination of Judiclal Officers for conducting 40 Hrs. Mediation Training
Programme under the aegis of the Mediation & Conclil Project Committes,
Supreme Court of India (MCPC).
SirlMadam *

| am directed to forward herewith a copy of latter No. 184/MCPC/2018 dated 24.01.2:019 of
the Member Sacretary, MCPC & Additional Registrar, Supreme Court of India, New Delhi, on the
above subject, and to say that the following officers of DHJS have been granted permission for
conducting 40 Hrs. Mediaticn Training Programme, as per the detalls given below:

Or Sudhir Kumar Jain, i
Principal Judge. Famlly Courts, North-\West district, |

5. No Name of the Judicial Officers | Date of Programme and Venue JI
1
|

Rohini Courts Complax, Delhi [

_2 Shri Harish Dugant, o
ASJ (SFTC), South district, Saket Courts Complex, 13" to 17" May, 2019
|New Delhi

| 3. |Snhri Sunil Kumsr Aggarwal,
| Judge In-charge, Delhi Mediation Centre,

|
Heritage Village Resort & Spa !
| Tis Hazerl Couns Complex, Dalhi, l

|
i
N
.f
1

You are, therefore, requested to kindly Inform the judicial officer concernaed, aceerdingly.
Yours faithfully,

s

(Jugel Kishore)
Assistant Registrar
for Reglstrar General
EndstNo {DHC/Gaz/G-4/2018 Dated:  May, 2018
Copy for information to Shri Dharmender Rans, Member Secretary, MCPC & Additional

Registrar. Supreme Court of India, New Deihl (Fax 011- 23388478), with reference to his ieiter
No. 184/MCPC/2019 dated 04,05.2019, on the subject.

he | F—els

OFFICE OF THE DIS SESSIONS E(HQs

441922085

MO ‘Mediation/Gaz./2019 Dated, Delhi the..}..Lo..... )

Copy forwarded for information and necessary action to:-

i‘*. .Qun;‘_ij lle: Aggarwal, Judge In-charge, Delhi Mediation Center, Tis Hazari
wourts, Delhi
2 The St/ Administrative Officer (Judl), Admn, L. If Il and Filin
District, Tis Hazari Court, Delhi, . AR et
3. The Drawing and Disbursing Officer, Central Distric, Tis Hazari Court, Delhi.
/«54./ :lr'hhe c\a’\fﬂ};“ In-charge, Pool Car, Central District, Tis Hazari Court Dclh.l
. e Website Commitree, Enghfﬂ' ;Iindi. Tis Hazari C g '
6. The PRO, Tis Hazari Court, Delhi, G -
7. The PS/Reader to Ld. District & Sessions_]ud i i i
: ge (HQs), Tis Hazari Court, Delhi.
8. The Dealing Clerk (Leave), Judicial Branch (Central), Tis Hazari Court, Delhi.

-

\

~ (Ankyf Jain)
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#8828 P. 001

1§l moro2o1e : + My, 2019
The L. Reglstrar Genaral,
Defhi High Court,
Sher Shah Marg,
New Delhi.

Sir,
it is humbly WMMMdDﬂIhI-WW Service
have been nominated by MCPC for conducting 80 hrs Mediation Training
Programme, schaduled to be held at Heritage Viliage Resort & Spa, under the asgls
of Mediation and Coneiliztion Project Committes, Supreme Court of India [MCPC], 28 -

par the details given below:

S Tiawe of Beslor Traines | Dabe of Frogrammo aad

T TDBr. Sudhir Kumar Jain . %0 17® Mey, 2019
Heritage Village Resort & Spa | -

2. "Sh. Harish Dudani Do A

3| &h, Sunil Agearwal Do

You are, therefors, requested to kindly accord necessary permission to the

sisove-named Judicial Officers,
' Thahking you,
~ Yours sincarely,
Dharmender Rane

Copy to: Juglge in-Chacgs, Deihi Mediation Centre, for Infarmatian.
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